S

&

v
CENTRAL ALLIINISTRATIVE TRIB UANL
JTUCKY Ol . BENCH:, - ILGINOH — -
Oe®eco0 ‘
Original Application No, 217 of 1992
Raj Kemar Verma oeee Applicant
Versué
Union of India & others ‘i :.‘., oo« Respondents
Hon'ble Mr. Justice U.C,. Sriwastava, V,C.
Honkble Mrl K,  Okayya, A.I,
( By Hom, Mr, Justice U,C, Srivastava, V,.C,)
P The father of the applicant was employed in Ordimance
: . . in
Cloth. .Factory, shahjahanpur, he died s harness, he was

woﬁdng on the 282 post of L:Lne b:an:, The .x,-;o@h'gf;of the

applicant made g qapplicatioh for ¥ 5% appointment s
‘ / = PO
v et @

It

tetday his son -
made that—he  romiiestien for appointment on compassion-

ate cround in lien of services rendered by her late

i

_Sj:ushand': _
‘ The avnlicant made another application duirirg

2,
pebdency of first applicdtion, Later on it was only on

13;7",1989 that the methefr of t he applicant was informed
that the application of arrointment on ammpassicnate
ground has b een rejected, It was mentioned inthe I'stter

that her elder son is ali'eady in Covernment service and
she is receivinc ks, 203 as Family Pension and also

Teceived ks, 6927/~ as D,C,R,C, andfs, 20000/- in
Insurance claim, the feeling agg}c'ieved that the aame

the applicant has app.rdached the Tribunal,
The i-espondents have opposed the application
(b .re in that the case

&

3.
in the counter affidavit statirg
for compassionate anpointment was considered on merits
and in accordamce with the guidelies iss ed by Govt,
of India and t’,*_g;-ge same was informed to the

applicant®s pother,
"< J;: “(
the applicant it has been con terded

- Co kenal s
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T

is
that the applicant eleder brother in Covermment service an.d
: receivirg R
his mother was .‘.Lc‘...x. I imly Pen,slon) is o gmun& 4Tk 4o 3@

for not giving compassionate appointment to &he applicant,

5: The applicant's appointment on comrassionate

ground may be considered incase no cithe'r person better than

the applicant is available and wai'ti_ing foi: compassicnate

ground, ‘V'

6. The application stands diSposed of with above
observation | No order as to costs,
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M r (A “ Vice~Chai mman

Lucknow ‘ :
pDated 3 :
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